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seriiority list of Gracie-II (DASS) officiais, apliiicaiit

has put liis otijections wiriuh iias been for=war'ded to
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3. Eritls of .iustice would tie rriet if tlie

pr-eserrt OA i s cl i sposed of 'd-L tiie acltrii ss ioii stage bV

tlirectirrg tiie respoiitietits to finaiise tiie ob.iectiorrs

put foltli fuy tIe appiicaii'u tlirougii liis r=epreselitatiorr

ciatetl 2. g.2002. bef or'e f iiia L izat ion of tire setiior'i ty

i ist of the cadr'e to wiiicii the appi icarrt beiorigs, by a

tietaiied aricl speakiiig or'cler' witiiitt orte rriotitii fr=otri tiie

clate of receipt of a coP.r of this or'der' OA is

accot'tiiirgtt tlisposed of . i'io costs'

4. Copy of tiiis or=tier be serrt to respotrdetits
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